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ClVIL APPEAL NO. 1456 OF 2008

UNI ON OF | NDI A & ORS. Appel | ant (s)
VERSUS

S. P. VOHRA Respondent ( s)
Dat e: 30/06/2011 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE P. SATHASI VAM
HON BLE MR, JUSTI CE A K. PATNAI K
(Vacati on Bench)

For Appell ant(s) M . Rekha Pandey, Adv.
M. Mikesh Vernms,

M. Ashwani Garg, Adv.
M

D. S. Mahra, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st after summer vacation before appropriate
Bench.

[ Usha Bhardwaj ] [ Savita Sainani ]
Court Master Court Master



